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Shrl H. V. l iU in p p i i  We are 
copplymg it to the State Governments 
i t  Rs. 10 per maund, whereas it costs 
something like Rs 19 or Rs 20 per 
maund.
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Shrl Snbblah Ambalam: May I

know the quantity or rice that has 
been allotted to the State of Madras7

Shrl M. V. Krlshnappa: Whatever 
Madras has asked for, we have given 
them

Shri Snbblah Ambalam: May I
know the quantity7 

Shri M. V. Krlshnappa: This is a 
question about Burma rice If the 
hon Member gives notice of a sepa
rate question on this, I am prepared 
to answer it
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I shall read the answer in English 
also

(a) These are given in the 'Main 
Recommendations and Conclusions’ 
copies of which have been placcd in 
the Parliament Library

(b) Recommendations concerning 
this Ministry are being examined. 
Recommendations have also been for
warded to all State Governments and 
Central Ministries concerned for 
necessary action
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Shri S. K. Dey: I have no know

ledge of any controversy of the nature 
indicated by the hon. Member.
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Shrl S. K. Dey: There is always a
close follow up of all activities follow
ing the recommendations of such con
ferences.



Shri Baghnblr Sahal: On a perusal 
of the proceedings of the conference, 
it appears that the Development Com
missioners who assembled there did 
not take into consideration some of 
the very important recommendations 
of the Estimate) Committee which 
were submitted to this House in 1956.
May I know the reason therefor? Is 
it in the contemplation of the Govern
ment that the Estimates Committee 
report would be considered by this 
body separately on a different occa
sion?

Shri S. K. Dey: Most of the import
ant recommendations made by the 
Estimates Committee have been con
sidered either within the Ministry or 
in the conference. It is obvious that 
in a conference of 4 or 5 days, it is 
not possible to look into every single 
item in the four volumes of the Esti
mates Committee's report
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Shri S. K. Dey: The Community 
Development Ministry is supposed to 
cater to the whole community of 
India. Therefore, it has a term of 
reference to promote more of vegeta
rian diet for vegetarians and more of 
non-vegetarian diet for non-vegeta
rians.

Shri Tyabji: The hon Minister just 
now replied that most of the recom
mendations of the Estimates Commit
tee would be considered. May I know 
which are comprised in the word 
*most' and which are not?

Shri S. K. Dey: It is very difficult to 
enumerate the large number of ques
tions that have been raised in the 
Estimates Committee report, those 
that have been considered in the 
Development Commissioners’ confer
ence and those that have been consi
dered in the Ministry.
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Shri Tblmmlak: I understand that 

the conference discussed about the 
.building up pf village leadership. M#y 
I know what steps have been sug
gested to the State Governments to 
promote .this village leadership?

Mr. Speaker: Have the proceeding* 
of the conference been made available 
to Members?

Shri S. K. Dey: The proceedings
have been placed in the library of 
Parliament. We have taken steps 
already to print about 10,000 copies 
which will be circulated not only to 
hon. Members of Parliament, but also 
to Members of State legislatures.

Shri Slnhasan Singh: What parti
cular concrcte proposal has this con
ference laid down for the growth of 
co-operative agriculture, instead of 
merely saying development of co
operative agriculture’

Have they made any concrete pro
posals’

Mr. Speaker: Hon Members will 
kindly look into the report available 
m the Library

Shri Slnhasan Singh: We have been 
talking about it for so many years 
now, but nothing concrete has been 
achieved That is why I am asking if 
they have made any concrete sugges
tion

Shri S. K. Dey: The concrete recom
mendation is that co-operative farm
ing should be promoted and proce
dures are being examined to give 
effect to this recommendation. I have 
no doubt that we shall have a good 
number of co-operative farms work
ing m every block

Shri Feroze Gandhi: May I know if 
there is a single co-operative farm 
working anywhere in India which is 
not a Government farm?

Shri S. K. Dey: There are a large 
number of farms. I cannot name all 
of them, but I know in the District of 
Madurai there is a co-operative farm 
of 300 to 400 acres of land, not owned 
by the Government, but owned by the 
members.
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Vhe Minister of Food and Agricul

ture (Shri A. t .  Jain): The total num
ber of co-operative farms of various 
types in India is between 1,400 and 
1,500.

Dr. Ram Subha; Singh: But the
question was whether...

Shri A. P. Jain: They are not Gov
ernment farms, they are co-operative 
farms owned by the members of the 
co-operative societies.

Mr. Speaker: They are contradic
tions in terms. Government farms are 
State farms. Co-operative farms are 
owned by their members What is the 
meaning of confusing this9

Shri Heda: On the one hand Gov-

people’s association m the community 
project work, and on the other hand 
we And that these Development Com
missioners or B D Os. shun the co
operation from the representatives of 
the people, and they would like to go 
to the villages directly and avoid these 
people If this is a fact, may I know 
what measures Government are taking 
so that better relationship and real 
co-operation is achieved between -the 
two sectors’

Shri S. K. Dey: From the village 
up to the headquarters of the nation, 
steps are now being taken to encour
age representatives of the people to 
associate with all activities of the pro
gramme We expect, for instance, the 
hon Members of Pailiament who are 
Members of the informal consultative 
committee to associate themselves 
very actively with the implementation 
of this programme and the planning 
of the programme In the same way, 
at the district level, at the block level 
and at the village level, the represen
tative? of the people will be given 
all facilities to participate in this pro
gramme We have for this purpose 
initiated a programme of village 
c&mps Which will be in a very large 
number and which will cover the bulk 
of the population in the villages 
cpveTCd'Unger this programme I have 
na dpubt that if the representatives 
pf'the pw pl? tak# a little more initia
tive. ..

' Speaker: After the conference 
t ^dings are published, when we 

a ^ e  next session we will have
nt Hussion on community develop- 

projects and the conference, notnow

aimin' A" C' Guha: May I suggest that 
® with that the latest evaluation 

„ P *} may also be taken into con- 
s,der*hon’

Speaker: Very good All relevant ^ atters

fT IJjFIT

fawfir fiwr sflrr
^  £ >  *rfr *Ts? SPTR itfr f'TT

^  w i I  ft? ^  ^  
^  f U H J  tfr t o  €r «b*T5T
^  »r?rr ^
i ' V

(^r) ?t, i t  fafawr if
'pr rr;f, f o r  f  *rarr

77

(q-) <r«p fcRTT»r *PTT *T£rT
77 fcm f  1 [ i f t w  «rfrftns

?o? ]

y  fawf?r ^  w r  f̂tt 5ft ^  
YIY ^ ^ r^ r ;5r9rRJTsf •

"K) whether it is a fact that 
seveiaj sugar nulls have not been 
able to pay to sugarcane growers 
the trice of sugarcane for 1956- 
57 season; and

if so, the names of such 
sugaV mills in different States 
an  ̂ the amounts due from them 
t0 the sugarcane growers?” .




